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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Original Application No. 280 of 2004

Jabalpur, this the 8th day of April, 2004

Hon'ble Shri fePe Singh, Vice Chairman
Hon'ble Shri Madan Mohan, Judicial Member

Mohd. Sharif Khan, S/o'. Sheikh Saukat Khan,

Ex=-gtation Porter, Railway Station, Majhiyari,

under the Divisional Railway [Manager,

Central Railway, Jabalpur. : ees Applicant
(By Advocate = L.N. Namdeo)

Versdus

Te The Union of India, Ehroug'x the Gemeral
Manager, Central Railuay, Chhatrapati
Shivaji Terminus, {lumbai.

2+« The Senior Divisional Operating Manager,
Central Railuway, Jabalpur.

3 The Divisional Qperat ing Manager,
Centra l Railuay, Jabalpur.

4o The Asgistant Operating Superlntendant,
(Goods), Central Railuay,
Jabalpure ) Respondents
(By Adwocate = Shri MoN . Banerjea, Standing counsel for the
Rallways) ‘

8 RDE R (Dral)
By ‘MsPe-Singh, Vice Chairman -

<
The learned counsel for the applicant seeks permission

to withdraw this Ofiginal Application. Permission is
granteds The Gfiginal Application is dismissed as withdraum
with liberty to the applicant to agitate his "grievances,

if he so advisede.

(Madan Mohan) - ‘ (MePe Singh)
Judicial Member . Vice Chairman
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